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11. SHURI URAM SINGH SHAKYA: 

WiPllPll the Minster of CO EURCE be 

pPlleasd to state: 

(a) whether here is ny proposaPll 

to et up hndirt industry through 

cooperative socities at Samastipur 

trict, Bihar and Etawah district in 

Utar radesh; and 

( b) f so, the deaPlls thereof? ? 

THE MINISEUR OF STATE IN 

THE MINISTURY OF CO URCE 

(SHURI . UR. ANS URI):  No, 

The CentraPll Government. at present, 

has no such proposaPll. 

( b) Does not arise. 

Suvey of �come  Auhorities nto 

Aconts of am Moan °\Pllaroo and 

Compny of Bombay 

12. SHURI K. NCLAKKAPPA: 

SHURI H. N. NANJE GOWDA: 

WiPllPll the Mmister of FINANCE be 

pPlleased to state: 

(a) whether ncome-ta authoritis 

conducted a srvey nto the accounts 

of am Mohan Mroo and Compny 

of Bombay; 

(b) whether Pllrae caPlle ta evasion 
has en fond nd f , fuPllPll deaiPlls 

thereof; a1 

(c) ation cntempPllated in the 

mtter? 

THE DE UTY MINISTEUR N THE 

MINISTURY OF FINANCE (SHURI 

MAG NBHAI BAUROT):  Yes, the 

Income-ta Authority at Bombay 

made a SpciaPll Survey Under Section 

133A of the Income-ta Act in the 

case of M/s. URam Mohan Maroo and 

Company of Bombay, 

( b) and ( c) . According to t·he pre

Pllminary report, pi a facie concePll

ment of income of about URs. 11.8 Iakhs 

has been detected. Further investiga

tions are being made by the Income

ta Oicer having jurisdiction over 

the Company. Necessary action as 

warranted by Pllaw wiPllPll be taken. 

SaPlle and it  e d by D NCL nd 

D NCLCO 

13. SHURI JYOTIURMOY BOSU: 

WiPllPll the Minister of STEENCL AND 

MINES be pPlleased to state; 

(a) totaPll saPlles ana totaPll gross proits 

earned by INDANCL and HINDNCLCO, 

the two aPlluminium pPllants in the 

country, year-wise from 19 -199; 

and 

(b) totaPll saPlles commission paid to 

saPlles agents by each of those two com

panies yer-wise, from 19 --199? 

HE MINISTEUR OF COMMEURCE 

AND STEENCL AND MINES SHURI 
PURANAB MUKHURJEE): (a) and 

( b) . A statement is Pllaid on the TabPlle 




